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1 Inder Jain & Munia Devi Jain 02-04-25 1,180,000 0 No 0% 1,180,000
2 Knight Frank India Pvt Ltd 04-03-25 23,449,418 0 No 0% 23,449,418

24,629,418 0 - - - 0.00% - - 24,629,418 -

Remark
s, if any

Annexure 9
Name of Corporate Debtor: Redkenko Health Tech Private Limite Private Limited; 
Date of commencement of CIRP:  17 -12- 2024; List of creditors as on: 25-05-2025 

List of Other stakeholders, if any (other than financial creditors and operational creditors)

(Amount in ₹)
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